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Procurement Prioe of Fottdfraitn

2271. Shri Bibhnti Miahra: Will the 
Minister of Food and Agriculture be
pleased to state.

(a) whether it is a fact that some 
of the States have either raised or 
are going to raise the  procurement 
price of foodgrains,

(b) if so, whether they have asked 
the Central Government to give them 
financial help on this account, and

(c) the reaction  of  Government 
thereto?

The Mutator of state In the Minis
try of  Pood,  Agriculture,  Coanui- 
nttjr  Development aim Cooperation 
(Shrl Anna—Mb  Shinde):  (a)  The
State Governments  have  generally 
raised the procurement  prices  of 
foodgrains during the current season

(b) No, Sir.

(c) Does not arise.

Comptainta against SflMttor/Taxl 

Drirai

2272. Slut Piem chand Verna:
Shri Ram KMtan Gupta:
Sbri R. K. Stab*:

Will the Minister of Transport awl 
Shipping be pleased to state:

(a) whether it U a fact that there 
aie very large number of complaints 
against Taxis and two-seater Scooters 
for over-charging passengers in Delhi;

(b) if so, the number of complaints 
teceived during the last six months 
and the number of drivers against 
whom action was taken, and

(c) the step, taken  to eradicate 
this evil’

Hie Minister of  Transport  and 
Shipping (Dr. V. K. R. V. Rao); (a)
and (b) 448 complaints were received 
during the period  1-12-1966 to 31-5- 
1967  The number of drivers against 
whom action was taken during the 
same period was 219

(c)  The following steps have been 
taken by the Delhi Administration in
this connection;—

11) A cell has been set up in the 
Directorate ot  Transport, 
Delhi, which functions round 
the clock, to attend to comp
laints from the public against 
drivers of  taxis  and two 
seater  rickshaws.  Special 
drives for  checking  such 
mal-practices are >lso arrang
ed.

Oi) Whenever  a  complaint  is 
received in regard to alleged 
overcharging, refusal to carry 
passengers, misbehaviour or 
any other violation of the 
Motor  Vechicles  Act/Rules, 
enquiries  are made by  the 
enforcement staff  of  the- 

Directorate  ot  Transport, 
Delhi, and prosecution* laun
ched against the drivers con
cerned.  The State lYaaqpirt 
Authority,  Delhi also take* 
action against  them by »ut-
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pending their driving licences 
and the ,permits of the vehi
cles involved. 

( iii) Arrangements ha vc been 
made to register the com
plaints at all police staLu.1s 
in Delhi. It is no longer 
necessary 1that comp�iaints 

shold be lodged with the 
Traffic Police only. 

(iv) With a view to encouraging 
the public to send complaints 
against offending taxi1scooter 
drivers, traffic policemen on 
duty ,at important crossings 
or near taxi!scooter stands 
have been supplied with 

printed complaint books 
Members of the public can 
ask for these complamt 
books from the traffic police
men on duty at these cross
ings, if they wish to lodge a 
complaint against any scoo-
terltaxi driver. Portable 
pedestal boards have been 

put up at the following points 
to inform the public that 
colmplaint book is available· 
with the Traffic Constable on 
duty on the spot:-

(1) In front of the Kwality 
Restaurant. 

(2) Intersection of Radial Road 
No. 6 and Connaught 
Place. 

(3) Intersection of Radial Road 
No. 4 and Connaught. 
Place. 

(4) Kashmere Gate Taxi and 
Scooter St.and. 

(5) Crossing of Ajmal Khan 
Road and Arya Samaj 
Road. 

Terminal Building at Jorhat 

2t73. Shri R. Barua: Will the Minis
ter of Tourism and Civil Aviation 
be pleased to state: 

(a) whether it is a fact that the 
proposal !or a terminal building of 
the I.AC. at Jorhat is hanging since 
195'5; and 

(b) if so, the reasons therefor 
and steps taken to execute the pro
posal? 

The Minister of Tourism aad 
Civil Aviation (Dr. Karan Singh)� 
(a) and (b). The proposal for cons
truction of a terminal building at 
Jorhat is being pursued since 1955. 
Original estimates for the work were 
sanctioned i.1 1956, but the site select
ed for construction was later required 
by the Defence Ministry for their own 
use and could not therefore be made 
available to the Civil Aviation Depart
ment. A second site was then select
ed. but the work had to be p::istponed 
due io the emergency in 1962. This 
site was also subsequently utilised 
for Defence purposes. Another site 
could be selected after considerable 
survey ,vork only towards the end of 
1965. A part of this site has been 
released by the Defence Ministry. 
and the remaining portion of the land 
is being used by the NEF A Adminis
tration. Efforts are being mo.de to 
obtain release of this portion also, 
after which it will be possible to start 
con�truction. 

Facilities for Tourists to visits Kazi
range Game Sanctuary in Assam 

2274. Shri R. Barua: Will the 
Minister of Tourism and Civil Avia
tion be pleased to state: 

(a) whether it is a fact that there 
are no adequate air facilities and hotel 
accomodation to act as incentive to 
the foreign tourists visiting Kazirange 
Game Sanctuary jn Assam; and 

(b) if so, the stet}s taken in this 
regard with a view to attract more 
tourists? 

The Minister of Tourism and 
Civil Aviation (Dr. Karan Singh): 
( a) Two daily air services operate 

from Calcutta to Jorhat, the nearest 
airport to the Kazirange Gamt: 
'Sanctuary. 

The accommodation available con
sists of a Tourist Lodge and a Tourist 
Bunglow (Class I) at Kazirange; and 




